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THE MINISTER OF PLANNING AND
LABOUR (SHRI NARAYAN DAT
TIWARI); (a) The Sixth Year Plan 1980-
81 proposes several measures for creation
of employment opportunities in the
country. Some of the measures are:

(i) provision of substantial outlay, in
those sectors which have a high
intensity of labour absorption;

(ii) adoption of a decentralised
approach towards employment gene-
ration;

(iii) adoption of labour intensive
technology wherever possible;

(iv) adoption of new deal for self-
employment with , package assistance
consisting of training, guidance, credit
and marketing facilities.

(v) Emphasis on programmes like
National ~ Rural ~ Employment  Prog-

ramme, Integrated Rural Development
Programme, Training of Rural Youth for
Self-employment, Opera- | tion Flood n

etc. for generation of employment.

(b) In addition to the National Rural
Employment Programme, the Integrated
Rural Development Programme and the
proposed package assistance under a new deal
for self-employment in the Plan, a number of
facilities are provided for Scheduled Caste
|[Sche  duled Tribe, youths who are desirous
of starting business ventures. Some of the
facilities extended are:—

(1) Special Entrepreneurial Deve-
lopment Programmes,

(ii) regular and ad hoc training
programmes for improving the (kiHs of
traditional artisans in leather industry,

(iii) consultancy services at con
cessionalrates,

(iv) concessions in testing charges,
(v) seed/margin money assistance, f{

(vi) schemes for development of
industries  having  concentration  of
SCs/STgworkers,

(vii) provision of subsidised tool kits to
rural artisans coming from this category,
including subsidies for the construction of
work sheds etc.

(viii) preference to SC/STs candidates

while disbursing loans.

LA & TAaT

903 =t WMEW A WAT .
FIr AW §AI 9g A F Fr

w7 fa .

(%) #11 72 a9 € f&
i TYAATT @t AT A AT
¥ 13 wfaws #1 mawrw Ifz
gE &

(g) @ a4 F T AT
F a@d 7 frat gfqm 91 a3fz
g% & #iv At & TR FUSOrLr
#1 "genr § feady afg gf 2
LA IEd

() "3 7 a9f 7 FOHAA
1 werr ¥ gdare  fwad-faaar
Ifz g5 & #iv 8 wera § @0
FIA I9ma fw T oo vE E 7

=q7 AT § R wAT (HwA
mRyartfasgy ) : (%) 7 &
aqrfy 2z Ffz 9% g9 aqf 1978
(16.1 wufama) 1979 (13.1
wfawa) # g€ afg & a7 41

(=) a1k 1979 % ==
dafss &g & oM H

arg afz g€ wafs 79 1980 &
wa @ ag M 229.26 @w
(mafeam ) 47, €3 g%17 3.0 9l
fz g% 1 ad 1980 & IWE
AT FATEAT T Golzd qa<t
argt st (Afrada: foaw e
FamT agt &) B @ 61,58
ara 41 |

q
222.53



87 Written Answers [ RAJYA SABHA | to questions 38
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(b) to (d) The organisations invited for the
discussions were:

(1) The All India Trade Union
Congress.

(2) The Bhartya Mazdoor Sangh.

(3) The Centre of Indian Trade Unions.
(4) The Hind Mazdoor Sabha.

(5) The Indian National
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Formulating; NOrms/Guidelines/Crite- ria
for th, Represenation of Central Trade
Union Organisation”*

904. DR. SHANTI G. PATEL; Will the
Minister of LABOUR be pieased to state:

(a) whether Government had invited the
representatives of the Central Trade Union
Organisations for formulating
norms/guidelines/criteria for the
representation of Central Trade Union
Organisations and other organised labour on
the Indian Labour Conference, Standing
Labour Committee and for sending
Delegations to the International Labour
Conference;

(b) if so, what was the outcome of this
meeting;

(c) what are the names of the trade unions
that were invited at this meeting; and

(d) what was the broad consensus at this
meeting?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRIMATI RAM
DULARI SINHA): (a) Discussions have been
held with the Central trade union
organisations on  the  question  of
representation of trade union

Congress.

(6) The Labour Progressive Federation.

(7) The National Front of Indian Trade
Unions.

(8) The National Labour Organisation.

(9) The Trade Union
tion Centre.

(10) The United Trade Union
Congress.

(11) The
Congress (LS).

There was no consensus amongst the
organisations during the discussions.
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